R P(C)No. 1948 CF 2004
CHAMBER MATTER SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Review Petition(Civil) No.1948/2004 in SLP(G vil)No.11390/2004

| NDRARAJ SI NGH & ORS Petitioner (s)
VERSUS
STATE OF U.P. & ORS Respondent (s)
( Wth Appln(s). for stay )

Date : 30/11/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.N. VARI AVA
HON BLE MR JUSTI CE ARl JI T PASAYAT

By Circul ation

UPON perusing the papers, the Court nmade the foll ow ng
ORDER

The review petition is dismssed in terns of the signed order.

Anita

(Jashbi r Si ngh)
Court Master

(Signed order is placed on the file.)

IN THE SUPREME COURT COF | NDI A

Cl VI L APPELLATE JURI SDI CTI ON

REVI EW PETI TION (CIVIL) NO 1948 OF 2004

I'N

S.L.P. (CIVIL) NO 11390 of 2004

Indraraj Singh & Os. ... Petitioner (s)
Ver sus
State of U P. & Os. ... Respondent (s)

ORDER



We have gone through the review petition and the connected papers. W do not find any nmerit i
n the sanme. The review petition is dism ssed.

(S. N. Variava)

(Arijit Pasayat)
New Del hi ,
Novenber 30, 2004.



